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[FT. &. CE-RO/LKO/NH-330B (Gonda Bypass)/2025-26/757]
g fiET, Aeers

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 17th October, 2025

S.0. 4713(E).—In exercise of powers conferred by clause (a) of Section 3 of the National Highways
Act, 1956 (48 of 1956), the Central Government hereby authorizes the officers mentioned in column (2) of the
Schedule annexed here to as the competent authorities to perform the functions of such authorities under the said Act
with effect from the date of publication of this notification in the Official Gazette, in respect of the stretch of land
specified in the corresponding entry in column (3) of the said Schedule relating to state, districts, taluk and villages
mentioned in column (4), (5), (6) and (7) respectively of the said Schedule for Construction of Gonda bypass
(Western part) 4 laning with paved shoulders configuration from Km. 0+000 of NH-330B to Km. 19+650 and
Km. 28+150 to Km. 29+070 of NH-330B in the State of UTTAR PRADESH.

SCHEDULE

Land acquisition for Gonda bypass (Western Part) on National Highway No. NH330B in the
State of UTTAR PRADESH.

SI. | CALA | Stretch State District Taluk/Mandal Name of the Village
No.
1 2 3 4 5 6 7

1 | SLAO, | NH330B UTTAR GONDA Gonda
Gonda | KM 0TO | PRADESH
KM 29.07

Indrapur
Bhadua tarhar
Pure Lalak
Dullapur Khalsa
Sidhaw

Pandari Shankar
Imarti Bisen

Rudhrapur Bisen

O | 0| I N | | WD —

Keshwpur Pahdwa

e
=)

Pathwaliya

—
[—

Pure Hemraj

—
\]

Kalandarpur
Chobey

13 |Karnipur

14  |Mathura Chobey

15 |Kapoorpur

16  |Pure Shiv Baktawar
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Colonelganj

17
18
19
20
21
22
23

Jhanjhari
Banwariya
Ummedjot
Duttnagar Bisen
Kathamafi
Haripur

Pandari Kripal
Chandpur
Dullapur Tarhar

[F. No. CE-RO/LKO/NH-330B (Gonda Bypass)/2025-26/757]
SHAIKH AMINKHAN, Director
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